
ITEM NO.21               COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).13029/1985

M.C. MEHTA                                         Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

Date : 21-01-2026 This petition was called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE JOYMALYA BAGCHI
         HON'BLE MR. JUSTICE VIPUL M. PANCHOLI

                   Ms. Aparajita Singh, Sr. Adv. (A.C.)
                   Ms. Uttara Babbar, Sr. Adv. (A.C.)
                   Ms. Shibani Ghose, AOR (A.C.)

For Petitioner(s) :Petitioner-in-person
                    
For Respondent(s) :Ms. Aishwarya Bhati, A.S.G.
                   Mr. Chitvan Singhal, Adv.
                   Ms. Neelakshi Bhadouria, Adv.
                   Mr. Rohan Gupta, Adv.
                   Mr. Vaibhav Dwivedi, Adv.
                   Mr. Gurmeet Singh Makker, AOR
                   Ms. Suhasini Sen, Adv.
                   
                   Mr. P. K. Jain, AOR
                   Mr. Ramesh Babu M. R., AOR
                   Mr. Rajesh Kumar Chaurasia, AOR
                   
                   Mr. Mahesh Agarwal, Adv.
                   Mr. Naman Agarwal, Adv.
                   Mr. E. C. Agrawala, AOR
                                      
                   Mr. Sanjeev Sagar, Sr. Adv.
                   Mr. S. Wasim A Qadri, Adv.
                   Mr. Ajay Bansal, Adv.
                   Mr. Devesh Maurya, Adv.
                   Mr. Rohit Swarup, Adv.
                   Mr. Sukhamrit Singh, Adv.
                   Mr. Saurabh Rohilla, Adv.
                   Mr. Praveen Swarup, AOR
                   
                   Mr. Prashant Kumar, AOR
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                   Mr. Tushar Mehta, Solicitor General
                   Ms. Aishwarya Bhati, A.S.G.
                   Ms. Ruchi Kohli, Sr Adv.
                   Mr. Jagdish Chandra, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Mr. Kamal Kishore, Adv.
                   Mr. Aman Mehta, Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                   Ms. Suhashini Sen, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. Shubhranshu Padhi, Adv.
                   
                   Mr. Radha Shyam Jena, AOR
                   Ms. Hemantika Wahi, AOR
                   Ms. Binu Tamta, AOR
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. B.k. Satija, A.A.G.
                   Mr. Rakesh Kumar Mudgal, A.A.G.
                   Mr. Akshay Amritanshu, AOR
                   Mr. Rahul Khurana, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Ms. Ishika Gupta, Adv.
                   Mr. Sarthak Arya, Adv.
                   Mr. Sarthak Shrivastava, Adv.
                   Mr. Mayur Goyal, Adv.
                   Ms. Seema Sindhu, Adv.
                   Ms. Richa Verma, Adv.
                   Mr. Abhay Nair, Adv.
                   Mr. Harsh Kumar Singh, Adv.
                   
                   Mr. Ajit Pudussery, AOR
                   
                   Mr. Shiv Vinayak Gupta, Adv.
                   Mrs. Bina Gupta, AOR
                   Ms. Anushka Rawal, Adv.
                   
                   Mr. Ashok Mathur, AOR
                   Mr. V. K. Verma, AOR
                   Mr. Anil Kumar Jha, AOR
                   
                   Mr. Mukesh K. Giri, AOR
                   Mr. Mandaar Mukesh Giri, Adv.
                   
                   Mr. Rakesh K. Sharma, AOR
                   Ms. Sujeeta Srivastava, AOR
                   Mrs. Anil Katiyar, AOR
                   M/S.  Parekh & Co., AOR
                   Mr. Sudhir Mendiratta, AOR
                   Mr. Sushil Kumar Singh, AOR
                   Mr. Hardeep Singh Anand, AOR
                   Mr. Sandeep Narain, AOR
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                   Ms. Nandini Gidwaney, AOR
                   Mrs. Rani Chhabra, AOR
                   Mr. G. Prakash, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   Mr. Santhosh K, Adv.
                   Mrs. Devika A.l., Adv.
                   
                   Mr. K. R. Sasiprabhu, AOR
                   Mr. Shri Narain, AOR
                   Mr. Umesh Kumar Khaitan, AOR
                   Ms. Shalini Kaul, AOR
                   Ms. Manjula Gupta, AOR
                   Mrs.  K. Sarada Devi, AOR
                   Mr. Sanjay Kumar Visen, AOR
                   Mrs. Priya Puri, AOR
                   M/S.  Khaitan & Co., AOR
                   Mr. T. V. Ratnam, AOR
                   Mr. Balaji Srinivasan, AOR
                   Mr. Rajiv Ranjan Dwivedi, AOR
                   Mr. Ravindra Bana, AOR
                   Mr. S. S. Shroff, AOR
                   Mr. Sushil Kumar Jain, AOR
                   Mr. Aniruddha Deshmukh, AOR
                   
                   Mr. Kushagra Sharma, Adv.
                   Mr. Akarsh Khare, Adv.
                   Mr. Sarvam Ritam Khare, AOR
                   
                   Mr. Surya Kant, AOR
                   Mrs. B. Sunita Rao, AOR
                   Mr. Abhishek, AOR
                   Mr. Pramod Dayal, AOR
                   Mr. R. P. Gupta, AOR
                   Mr. P. Parmeswaran, AOR
                   
                   Mr. Mohit D. Ram, AOR                   
                   
                   Mr. Alok Gupta, AOR
                   Mr. Khem Chand Kaushik, Adv.
                   
                   Mr. Rakesh Kumar-i, AOR
                   Mr. Satya Mitra, AOR
                   M/S.  M. V. Kini & Associates, AOR
                   
                   Mr. Pavan Kumar, AOR
                   Mr. Akhlesh Kumar Soni, Adv.
                   
                   Mr. Parijat Sinha, AOR
                   M/S.  Saharya & Co., AOR
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                   Mr. Ejaz Maqbool, AOR
                   M/S.  S. Narain & Co., AOR
                   
                   Mr. Chirag M. Shroff, AOR
                   
                   Ms. Pritha Srikumar Iyer, AOR
                   Mr. M. P. Devanath, AOR

                   Ms. Ruchi Kohli, Sr. Adv.
                   Ms. Jasneet Kaur, Adv.
                   Ms. Srishti Mishra, Adv.
                   Mr. Sumeet Mishra, Adv.
                   Mr. R.C. Kohli, AOR

                   Mr. Rishi Matoliya, AOR
                   Mr. Anurag Kishore, AOR
                   Ms. Mayuri Raghuvanshi, AOR
                   Mr. Neeraj Kumar Gupta, AOR
                   Ms. Pritha Srikumar Iyer, AOR
                   Ms. Rooh-e-hina Dua, AOR
                   Ms. Vrinda Bhandari, AOR
                   Ms. Charu Mathur, AOR
                   
                   Mr. Shrirang B. Varma, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   
                   Mr. Kailash Prashad Pandey, AOR
                   Mr. Varun Varma, Adv.
                   Mr. Hitesh Kumar Sharma, Adv.
                   Mr. Amit Kumar Chawla, Adv.
                   Mr. Akhileshwar Jha, Adv.
                   Mr. Mahi Pal Singh, Adv.
                   Mr. Narendra Pal Sharma, Adv.
                   Mr. Manoj Kumar Rajput, Adv.
                   Mr. Desh Pal Singh, Adv.
                   Ms. Shreya Jha, Adv.
                   Ms. Manisha Chawla, Adv.
                   Ms. Swati Vishan, Adv.
                   Ms. Niharika Dwivedi, Adv.
                   Mr. Anupam Kumar, Adv.
                   Mr. Jogender Kumar, Adv.
                   Mr. Dilip Kumar, Adv.
                   Mr. Raghvendra Pratap Singh, Adv.
                   Mr. Rashid Khan, Adv.
                   Mr. Javed Raza, Adv.                   
                   
                   Mr. Pradeep Kumar Rai, Sr. Adv.
                   Ms. Farhat Naim, Adv.
                   Mr. Vinay Kumar Rai, Adv.
                   Mrs. Rajshree Rai, Adv.
                   Mr. Paras Chauhan, Adv.
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                   Ms. Modoyia Kayina, Adv.
                   Mr. Parimal Rai, Adv.
                   Mr. Virndra Singh, Adv.
                   Mr. Harish Gupta, Adv.
                   Mr. Devi Prasad Semwal, Adv.
                   Mr. Shreyansh Singh, Adv.
                   Mr. Saif Rizvi, Adv.
                   M/s R And R Law Associates, AOR
                   
                   
                   Mr. Pranav Sachdeva, AOR
                   Mr. Sanyam Jain, Adv.
                   Mr. P Rohit Ram, Adv.
                   Ms. Khushboo Singhal, Adv.
                   Ms. Mishra Divya Santosh, Adv.
                   
                   Mr. Sameer Shrivastava, AOR
                   Ms. Nidhi Mohan Parashar, AOR
                   
                   Mr. Ajay Bansal, Adv.
                   Mr. Kuldip Singh, AOR
                   Mrs. Veena Bansal, Adv.
                   Mr. Gaurav Yadava, Adv.
                   Mr. Sourav Jindal, Adv.
                   Ms. Anmol M. Kaur, Adv.
                   
                   Ms. Anushree Prashit Kapadia, AOR
                   
                   Dr. Brij Bhushan K Jauhari, Adv.
                   Mr. Deepak Jyoti Ghildiyal, Adv.
                   Dr. Sushil Kumar Sharma, Adv.
                   Mr. O P Singh, Adv.
                   Mr. Harsh Mahan, Adv.
                   Mr. Aditya R Swami, Adv.
                   Ms. Purnima Jauhari, AOR                   
                   
                   Mr. Danish Zubair Khan, AOR
                   Ms. Swati Yadav, Adv.
                   
                   Mr. Vikas Mehta, AOR
                   
                   Mr. Varun Singh, Adv.
                   Ms. Kajal Gupta, Adv.
                   Mr. Mudit Gupta, AOR                   
                   
                   Ms. K. V. Bharathi Upadhyaya, AOR
                   Ms. Pritama, Adv.
                   Ms. Shaivani Gupta, Adv.
                   Dr. Sunita, Adv.
                   Mr. Sufyan Hasan, Adv.
                   Ms. Hema Malik, Adv.
                   Ms. D Poornima, Adv.

5



                   Mr. Bipin Vinayak Chandan, Adv.
                   
                   Mr. Shantwanu Singh, AOR

                   Ms. Surabhi Sanchita, AOR
                   Mr. Vinod Sharma, AOR
                   Mr. Debojit Borkakati, AOR
                   Mr. Vikrant Singh Bais, AOR
                   
                   Ms. Manali Singhal, Adv.
                   Ms. Diksha Rai, AOR
                   Ms. Aanchal Kapoor, Adv.
                   
                   Mr. Ketan Paul, AOR
                   Mr. Hiren Dasan, AOR
                   
                   Mr. Ajay Vikram Singh, AOR
                   Mrs. Priyanka Singh, Adv.
                   Mr. M Aamir Faiyaz, Adv.
                   Ms. Anushka Rajora, Adv.
                   Mr. Rajesh Kumar, Adv.
                   Mr. Mohit Singhal, Adv.
                   Mr. Shidhhart Shankar Jha, Adv.
                   Ms. Kalpana Jha, Adv.
                                      
                   Mr. Abhishek Saket, Adv.
                   Mr. Sudeep Kumar, AOR
                   Ms. Manisha, Adv.
                   Ms. Rupali, Adv.
                                      
                   Mr. Niraj Gupta, AOR
                   Ms. Anshu Gupta, Adv.
                   Ms. Siddhi Gupta, Adv.
                   
                   Ms. Shibani Ghosh, AOR
                   Mr. Tarun Gupta, AOR
                   
                   Mr. Mohnish Nirwan, Adv.
                   Mr. Ashok Kumar, Adv.
                   Mr. Divyansh Yadav, Adv.
                   Mr. Aditya Kajal, Adv.
                   Mr. Nishant Yadav, Adv.
                   Mr. Shashank Rai, Adv.
                   Mr. Jacob Benny, Adv.
                   Mr. Mithilesh Kumar Mishra, Adv.
                   Mr. Anish Chandra Mishra, Adv.
                   Mr. Umesh Dubey, AOR
                   
                   Mr. Vivek Gupta, AOR
                   Mr. Vinay Garg, AOR
                   
                   M/S. Ram Sankar & Co, AOR
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                   Mr. Vasantha Kumar K, Adv.
                   Dr. Ram Sankar, Adv.
                   Mr. Surya Narayanan Muthukrishnan, Adv.
                   
                   Mr. P. Parmeswaran, AOR
                   Mr. Durga Dutt, AOR
                   Mr. Soumya Dutta, AOR
                   
                   M/s. Ram Sankar & Co, AOR
                   Mr. Vasantha Kumar K, Adv.
                   Dr. Ram Sankar, Adv.
                   Mr. Surya Narayanan Muthukrishnan, Adv.
                   
                   Ms. Malvika Kapila, AOR
                   Mr. K. Paari Vendhan, AOR
                   
                   Mr. Rahul Mehra, Sr. Adv.
                   Mr. Vivek Jain, A.A.G.
                   Mr. Karan Sharma, AOR
                                      
                   Mr. Varun Singh, Adv.
                   Ms. Kajal Gupta, Adv.
                   Mr. Mudit Gupta, AOR
                   
                   Mr. Kawaljit Singh Bhatia, AOR
                   
                   Ms. Shirin Khajuria, Sr. Adv.
                   Mr. Ankit Yadav, AOR
                   Ms. Swati Tiwari, Adv.
                   Ms. Gunjan Rathore, Adv.
                   Mr. Gopal, Adv.
                   Ms. Shivangi Gulati, Adv.
                   
                   Ms. Surbhi Mehta, AOR
                   Mr. Shovan  Mishra, AOR
                   Ms. G. Indira, AOR
                   Mr. Prakash Ranjan Nayak, AOR
                   
                   Ms. Aishwarya Bhari, A.S.G.
                   Ms. Chitrangda Rastravara, Adv.
                   Ms. Shivika Mehra, Adv.
                   Mr. Udit Dedhiya, Adv.
                   Mr. Ashok Kumar B, Adv.
                   Mr. Raj Bahadur Yadav, AOR
                   Dr. Arun Kumar Yadav, Adv.
                                      
                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.k. Nayak, Adv.
                   
                   Mr. Sameer Kumar, AOR
                   Mr. Ajay Pal, AOR
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                   Mr. Gaurav Kejriwal, AOR
                   Mr. Anmoldeep Singh, Adv.
                   Mr. Happy Chaubey, Adv.
                                      
                   Mr. Sameer Abhyankar, AOR
                   Mr. Krishna Rastogi, Adv.
                   Mr. Aryan Srivastava, Adv.
                                      
                   Mr. Sanjiv Sen, Sr. Adv.
                   Mr. Sanjay Vashishtha, Adv.
                   Mr. Siddhartha Goswami, Adv.
                   Ms. Geetanjali Reddy, Adv.
                   Mr. Shankey Agrawal, AOR
                   Mr. Prahalad Balaji, Adv.
                   Mr. Parimal Rai, Adv.
                   Ms. Jharna Singh, Adv.
                   Ms. Simran Gupta, Adv.
                   
                   Mr. Ankit Roy , AOR
                   Ms. Sana Hashmi, AOR
                   
                   Mr. Mukesh Verma, Adv.
                   Mrs. Vatsala Tripathi, Adv.
                   Ms. Manisha, Adv.
                   Mr. Krishna Prakash Dubay, Adv.
                   Mr. Yash Pal Dhingra, AOR
                                      
                   Mr. Ashutosh Dubey, AOR
                   Mrs. Rajshri Dubey, Adv.
                   Mr. Abhishek Chauhan, Adv.
                   Mr. Amit P Shahi, Adv.
                   Mr. Amit Kumar, Adv.
                   Mr. H B Dubey, Adv.
                   Mr. Shashibhushan Nagar, Adv.
                   Mr. Sumant A Khan, Adv.
                   Mrs. Sona Khan, Adv.
                   Mr. Rajendra Anbhule, Adv.
                   Mrs. Rekha Chaudhary, Adv.
                   Mr. Rishabh Bhardwaj, Adv.
                   Mr. Ashutosh Dubey, Adv.
                   
                   Ms. G. Indira, AOR
                   
                   Mr. Aakarshan Aditya, AOR
                   Mr. Satish C. Kaushik, Adv.
                   Mr. Vibhu Tiwari, Adv.
                   
                   Mr. Nitin Saluja, AOR
                   Mr. Nirnimesh Dube, AOR
                   Ms. Rashmi Malhotra, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
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                   Mr. Gurmeet Singh Makker, AOR
                   Ms. Suhasini Sen, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Mr. Chitvan Singhal, Adv.
                   Ms. Neelakshi Bhadouria, Adv.
                   Mr. Rohan Gupta, Adv.
                   Mr. Vaibhav Dwivedi, Adv.
                   
                   Mr. Dhananjaya Mishra, AOR
                   Mr. Rahul Khurana, AOR
                   Ms. Srishti Agnihotri, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Ms. Suhasini Sain, Adv.
                   Mr. Rajesh Kr. Singh, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Mr. Shubhranshu Padhi, Adv.
                   Mr. Sudarshan Lamba, AOR
                   
                   Mr. Praveen Kumar Jha , AOR
                   M/S. Karanjawala & Co., AOR
                   
                   Mr. V. N. Raghupathy, AOR
                   
                   Mr. Chandra Prakash, AOR
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Satya Mitra, AOR
                   Mr. Deepayan Mandal, AOR
                   Mr. Ravindra S. Garia, AOR
                   Mr. Gaurav Choudhary, AOR

                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Binay Kumar Das, AOR
                   
                   Mr. Aravindh S., AOR
                   Mr. Akshay Gupta, Adv.                   
                   
                   Ms. Meenakshi Chauhan, AOR
                                      
                   Ms. Pinky Anand, Sr. Adv.
                   Mr. Kartikeya Asthana, Adv.
                   Mr. Samrat Pasricha, Adv.
                   Mr. Bhaskar Anand, Adv.
                   Mr. Vipul Kumar, AOR
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Deepayan Dutta, Adv.
                   Mr. Saurabh Tripathi, Adv.
                   
                   Ms. Charu Ambwani, AOR
                   Mr. Subhro Sanyal, AOR
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                   Mr. Vinodh Kanna B., AOR
                   Mr. Prasanna S., AOR
                   Ms. Shalu Sharma, AOR
                   Mr. Sahil Tagotra, AOR
                   Mr. Talha Abdul Rahman, AOR
                   
                   Mr. Guntur Pramod Kumar, AOR
                   Mr. Bp Naidu, Adv.
                   
                   Mr. Rishi Sehgal, AOR
                   
                   Mr. Prashant Alai, Adv.
                   Mr. Kunal Mimani, AOR                   
                   
                   Mr. Vivek Sharma, AOR
                   Dr. Vijay Kumar Sharma, Adv.                   
                   
                   Mr. Kumar Anurag Singh, Adv.
                   Ms. Tulika Mukherjee, AOR
                   Mr. Dev Aaryan, Adv.
                   
                   Ms. Divya Jyoti Singh, AOR
                   Mr. Yoginder Handoo, AOR
                   Ms. Misha Rohatgi, AOR
                   Mr. Sandeep Singh, AOR
                   Ms. Mithu Jain, AOR
                   Ms. Asha Gopalan Nair, AOR
                   Mr. Akhil Anand, AOR
                   
                   Mrs. Prerna Dhall, Adv.
                   Mr. Ambuj Swaroop, Adv.
                   Mr. Kapil Katare, Adv.
                   Ms. Rajnandani Kumari, Adv.
                   Mr. Prashant Singh, AOR                   
                   
                   Mr. Shyel Trehan, Sr. Adv.
                   Mr. Shivendra Singh, AOR
                   Mr. Chirayu Jain, Adv.
                   Ms. Vidhi Jain, Adv.
                   Ms. Tanishqua Dhar, Adv.
                   Ms. Prakriti Rastogi, Adv.
                   Ms. Aryama Singh Rajput, Adv.
                   Mr. Sanjeev Kumar, AOR
                   M/S.  Meharia & Company, AOR
                   Ms. Sakshi Kakkar, AOR
                   Mr. Akshay Girish Ringe, AOR
                   Mr. Anuj Bhandari, AOR
                   
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Mr. Saurabh Rajpal, Adv.
                   Ms. Shalini Singh, Adv.
                   Ms. Nidhi Jaswal, AOR                   
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                   Mr. Ravi Prakash, AOR
                   Ms. Sneh Suman, Adv.
                   Ms. Shriya Sethi, Adv.
                   
                   Ms. N. Annapoorani, AOR
                   Mr. S. Gowthaman, AOR
                   M/S. Ahmadi Law Offices, AOR
                   
                   Mrs. Aishwarya Bhati, A.S.G.
                   Ms. Suhashini Sen, Adv.
                   Mr. Rajesh Kr.singh, Adv.
                   Mr. Subhranshu Padhi, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Mr. Raghav Sharma, Adv.
                   Mr. Jagdish Chandra, Adv.
                   Dr. N. Visakamurthy, AOR
                                      
                   Mr. Aashishh Chauhan, Adv.
                   Ms. Sonal Chauhan, Adv.
                   Ms. Vanya Gupta, AOR
                   
                   Ms. Kajal Dalal, AOR
                   
                   Mr. Anurag Pandey, Adv.
                   Mr. Akshay Kumar Dwivedi, Adv.
                   Ms. Deepti Mishra, Adv.
                   Mr. Rishiyant Singh Katiyar, Adv.
                   Mr. Atin Handuja, Adv.
                   Ms. Princi Pandey, Adv.
                   Ms. Medhya Ahluwalia, Adv.
                   Mr. Abhimanyu Singh, Adv.
                   Mr. Ashish Pandey, AOR
                   Mr. Shaurya Safal, Adv.
                   
                   Ms. Divya Roy, AOR
                   Ms. Shagun Matta, AOR
                   Mr. Vinay Garg, AOR
                   Mr. Anil Kumar, AOR
                   Mr. Rakesh Kumar-i, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   
                   Mr. Vikrant Singh Bais, AOR
                   Ms. Neeru Vaid, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Ms. Kanu Agrawal, Adv.
                   Mr. Bhuvan Kapoor, Adv.
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                   Mr. Varun Chugh, Adv.
                   Mr. Krishna Kant Dubey, Adv.
                   Ms. Indira Bhakar, Adv.
                   Mr. Santosh Ramdurg, Adv.
                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. Saurabh Agrawal, AOR
                   Mr. Devansh Srivastava, AOR
                   Mr. Luv Virmani, AOR
                   Mr. Shekhar Kumar, AOR
                   M/s.  S. Narain & Co., AOR
                   Ms. Aswathi M.k., AOR
                   
                   Mr. Neeraj Shekhar, AOR
                   Mr. Rajesh Maurya, Adv.
                   Mr. Ashok Kumar Rai, Adv.
                   Mr. Ujjwal Ashutosh, Adv.
                   Mr. Kanishak Saini, Adv.
                   Mr. Saroj Kumar Singh, Adv.
                   
                   Ms. Lubna Naaz, AOR
                   Mr. Parminder Singh Bhullar, AOR
                   
                   Mr. Mukesh Kumar Singh, Adv.
                   Mr. Narendra Kumar Goyal, Adv.
                   Mr. C.m. Dwivedi, Adv.
                   Mr. Jeetendra Kumar, Adv.
                   Mr. Naveen Yadav, Adv.
                   Mr. Savyasachi Dubey, Adv.
                   Ms. Kajal Rani, Adv.
                   Ms. Komal Singh, Adv.
                   Mr. Kunwar Siddharth Singh, Adv.
                   Mr. L Sivaraman, Adv.
                   Ms. T.geetha, Adv.
                   Mr. Kadam Hans, Adv.
                   M/s. Mukesh Kumar Singh And Co., AOR
                   
                   Mr. Alok Gupta, AOR
                   Mr. Khem Chand Kaushik, Adv.
                   
                   Mr. K. V. Mohan, AOR
                   Mr. Yash S. Vijay, AOR
                   
                   Mr. Debdeep Banerjee, Adv.
                   M/s Lex Regis Law Offices, AOR
                   
                   Miss Kanika Singhal, AOR
                   Ms. Jaikriti S. Jadeja, AOR
                   Mr. Rajan Narain, AOR
                   Mr. Gaurav, AOR
                   Mr. T. R. B. Sivakumar, AOR
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                   Mr. Mohit Paul, AOR
                   Mr. Ankit Rajgarhia, Adv.
                                      
                   Mr. Nischal Kumar Neeraj, AOR
                   Mr. Deependra Kumar Pathak, Adv.
                   Mr. Vishal Mudgal, Adv.
                   Mr. Shalen Bhardwaj, Adv.
                   Ms. Garima Kumar, Adv.
                   Mr. Virender Kumar, Adv.
                   Mrs. Raj Rani, Adv.
                   Ms. Reema Roy, Adv.
                   Ms. Neelima Bagoria, Adv.
                   Ms. Lakshmi, Adv.
                   Ms. Anjani Suri, Adv.
                   Mr. Chandan Kumar Mandal, Adv.
                   Mr. Amit Kumar, Adv.
                   Mr. Akash Maurya, Adv.
                   Mrs. Smerity Rani, Adv.
                   Mrs. Sabika Ahmad, Adv.
                   Ms. Banisha Verma, Adv.
                   Mr. Shafiq Khan, Adv.
                                      
                   Ms. Deepanwita Priyanka, AOR
                   Ms. Priyal Sheth, Adv.
                                      
                   Ms. Ankita Sharma, AOR
                   Mr. Arjun D Singh, Adv.
                   Ms. Ishika Neogi, Adv.
                   
                   Mr. Kumar Dushyant Singh, AOR
                   Mr. A. Venayagam Balan, AOR
                   
                   Mr. Balraj Singh Malik, Adv.
                   Dr. T R Naval, Adv.
                   Mr. Ratan Singh, Adv.
                   Mr. Ram Niwas, Adv.
                   Dr. Pratap Singh Nerwal, AOR
                   
                   Mr. S. S. Shroff, AOR
                   Ms. Astha Tyagi, AOR
                   Mr. Sandeep Kumar Jha, AOR
                   M/S.  M. V. Kini & Associates, AOR
                   Ms. Manju Jetley, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Chitransh Sharma, Adv.
                   Mr. Chitvan Singhal, Adv.
                   Ms. Chitrangda Rashtravara, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Ms. Shivika Mehra, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Rajesh Kr. Singh, Adv.

13



                   Ms. Suhasini Sen, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Mr. Amrish Kumar, AOR
                   Mr. Arvind Kumar Sharma-aor, Adv.
                   
                   Mr. Nishit Agrawal, AOR
                   Mr. Raghvendra Kumar, AOR
                   Mr. Anando Mukherjee, AOR
                   
                   Ms. Sanjivani Aggarwal, Adv.
                   Ms. Jyoti Aggarwal, Adv.
                   Mr. Pradeep Shekhawat, Adv.
                   Ms. Filza Moonis, AOR
                   
                   
                   Mr. Divyanshu Kumar Srivastava, AOR
                   Mr. Shivam Nagpal, Adv.
                   
                   Mr. Adarsh Tripathi , AOR
                   Mr. Rajiv Yadav, AOR
                   
                   Ms. Madhumita Bhattacharjee, AOR
                   Ms. Debarati Sadhu, Adv.
                   Mr. Dhruv Bhallaa, Adv.
                   Mr. B Jagat Nayan, Adv.
                   
                   Mr. Ayush Sharma, AOR
                   
                   Mr. Gopal Jha, AOR
                   Mr. Ankit Agrawal, Adv.
                   Mr. Paras Bajpai, Adv.
                   Mr. Amreek Singh, Adv.
                   Mr. Atul Kumar, Adv.                   
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Suraj Singh, Adv.
                   Mr. Dinesh Jindal, Adv.                   
                   
                   Mr. Manish Kumar, AOR
                   Mr. Divyansh Mishra, Adv.
                   Mr. Kumar Saurav, Adv.
                   
                   Mr. Harsh V. Surana, AOR
                   
                   Mr. Joydip Roy, A.A.G.
                   Mr. Veer Vikrant Singh, D.A.G.
                   Mr. Yashraj Singh Bundela, AOR
                   Mrs. Pratima Singh, Adv.
                   Mr. Arpit Garg, Adv.
                   Ms. Sakshi, Adv.
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                   Mr. Pulkit Agarwal, AOR
                   
                   Mr. Satish Kumar, AOR
                   Mr. S S Bandyopadhyay, Adv.
                   Mr. Syed Miran Ahmad, Adv.
                   Mr. Abhaya Nath Das, Adv.
                   Mr. Abhay Singh, Adv.
                   Mr. Satish Hooda, Adv.
                   Ms. Swagoti Batchas, Adv.
                   Mr. Gourav Dixit, Adv.
                   Mr. V K Shukla, Adv.
                   Mr. Sarthak Udaipuria, Adv.
                   Mr. Boya Kranthi Naidu, Adv.
                   Ms. Monica Goel, Adv.
                   Mr. Hukum Deo Prasad, Adv.
                   Mrs. Barnali Basak, Adv.
                   Mr. Yogendra Kumar Verma, Adv.
                   Ms. Krishnika Chatterjee, Adv.
                   Ms. Sarita Verma, Adv.
                   Mr. Banvendra Singh Gandhar, Adv.
                   
                   Ms. Ameyavikrama Thanvi , AOR
                   
                   Mr. Karan Dewan, Adv.
                   Ms. Aanchal Jain, AOR
                   Mr. Kartik Yadav, Adv.                   
                   
                   Ms. K. Enatoli Sema, AOR
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   Ms. Yanmi Phazang,, Adv.
                   
                   Mr. Anas Tanwir, AOR
                   Ms. Puja Sharma, AOR
                   Mr. Shishir Deshpande, AOR
                   Mr. D.kumanan, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Ms. Jyoti Mendiratta, AOR
                   Ms. Ananya Basudha, Adv.
                   
                   Ms. Rakhi Ray, AOR
                   Ms. Ishita Jain , AOR
                   Mr. Manish Kumar Gupta, AOR
                   
                   Mr. Sravan Kumar Karanam, AOR
                   Mr. Kumar Abhishek, Adv.
                   Ms. G. Sushmita, Adv.                   
                   
                   Mr. Vinayak Sharma, Adv.
                   Mr. Ravinder Kumar Yadav, AOR
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                   Mr. Yashvardhan Shah, Adv.
                   Ms. Kritika Yadav, Adv.
                   Mr. Kshitiz Aggarwal, Adv.

                    Mr. Pranit Bagh, Av.
Mr. Gautam Jha, AOR
Mr. Debdatta Saha, Adv.
Mr. Agniv Roy, Adv.
Mr. V.N. Dasgupta, Adv.

                    Mr. Snehasish Mukherjee, Adv.
                    Mr. Kunal Malik, AOR
                    Mr. Kushagra Sharma, Adv.
                    Mr. Jatin Sapra, Adv.
                    Ms. Nishika Chugh, Adv.
                    Ms. Tanya D., Adv.
                    Mr. Mudit Sharma, Adv.
                    Mr. Vikrant D., Adv.
 
          UPON hearing the counsel the Court made the following
                             O R D E R

1. In deference to the order dated 06.01.2026, the Commission for

Air  Quality  Management  (CAQM)  has  filed  a  comprehensive  status

report dated 20.01.2026. The Commission has recommended 15 long-

term measures comprising the following:

S. No. Long-Term Measures Concerned
Agencies

1 Time-bound phasing out of polluted vehicles
from  Delhi-NCR  based  on  the  emission
potential of each category of vehicles. NCR
States/GNCTD to either ensure scrapping of
such vehicles or facilitate their transfer
outside NCR so that such polluting vehicles
do not ply in Delhi-NCR.

GNCTD/NCR
State Govts.

2 Strengthening of PUC 2.0 and monitoring of
on-road vehicles with remote sensing devices
for advanced emissions surveillance.

Ministry  of
Road Transport
and Highways.

3 Augmentation of Regional Rail Transport and
Metro  Rail  network  with  more  lines  and
stations in Delhi and NCR

DMRC,  NCRTC,
GNCTD/NCR
State Govts.

4 Development  of  Multi-Modal  Transport  hubs
connecting Metro, RRTS.

DMRC,
GNCTD/NCR
State Govts. -
Transport
Department and
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concerned
ULBs/Agencies

5 Ensuring last mile connectivity along with
real-time passenger information system with
location-based tracking of public transport.

GNCTD/NCR
State Govts.

6 To  review  and  revise  respective  Electric
Vehicle  (EV)  policies  to  accelerate  the
transition of all vehicles to Zero tailpipe
Emission  Vehicles  in  Delhi-NCR.  Higher
incentives may be given to the owners for
scrapping their old vehicles.

GNCTD/NCR
State Govts.

7 Expeditious  expansion  of  EV  charging
infrastructure, including swappable battery
stations in commensurate with vehicle growth

NCR  State
Govts./GNCTD
Transport
Department,
Power
Department,
ULBs,  Urban
Development
Authorities

8 Permit  retrofitting  of  vehicles  to  EV  –
certification by ARAI/ICAT

Ministry  of
Road Transport
and Highways

9 Augmentation  of  city  public  bus  service
through E-buses/CNG as per model yardsticks
and service level benchmark of MoHUA based
on population.

GNCTD  and  NCR
State Govts.

10 Develop  a  plan  for  the  CNG/LNG  fueling
network  in  NCR  and  on  highways  to  shift
long-haul  trucking  and  other  commercial
vehicles to gas.

MoRTH/MoPNG/
GAIL/IGL

11 Installation of ANPR cameras and automated
RFID ensuring Multi Lane Free Flow (MLFF)
enabled Toll/Cess collection at all Border
Entry Points of Delhi

Municipal
Corporation of
Delhi

12 Deployment of Integrated Traffic Management
System (ITMS) in Delhi and other major urban
agglomerates,  particularly  Noida,  Greater
Noida,  Ghaziabad,  Meerut,  Gurugram,
Faridabad  and  Sonipat,  for  smooth  and
improved traffic movement.

Police  and
Transport
Departments in
Delhi,  UP  and
Haryana

13 Implementing Parking Area Management Plans
in Delhi and NCR.

Municipal
Corporation of
Delhi  and  NCR
State Govts. -
ULBs

14 Imposition of higher Environment Protection
Charges (presently only 1%) on vehicles of

Review  of  the
Hon’ble
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the luxury segment, diesel cars/SUVs of 2000
cc  capacity  and  above,  as  stipulated  in
Order dated 12.08.2016 in WP(C) No.13029 of
1985.

Supreme  Court
order

15 Intensity  enforcement  through  technology-
based  solutions  such  as  Automatic  Number
Plate  Recognition  (ANPR),  Radio  Frequency
Identification  (RFID),  Remote  Sensing
Techniques, AI-driven surveillance, etc.

GNCTD/NCR
State
Govts./Police
Authorities

2. The CAQM has also identified the concerned agencies, which are

competent to give effect to these long-term measures. There might

be other long-term measures required to be adopted in addition to

the above-reproduced recommendations by the CAQM. There can be no

doubt that these long-term measures recommended by the CAQM are

required to be given effect without any delay. We, therefore, call

upon the stakeholders, who have been mentioned in the last column

of the above-reproduced table, to submit their respective action

plans to give effect to these measures. We make it clear that this

Court  is  not  inclined  to  entertain  any  objections  to  these

measures, and that only the implementation plans are required to be

submitted. 

3. Let the needful in this regard be done within 4 weeks.

4. Ms Aparajita Singh, learned senior counsel & Amicus Curiae,

may meanwhile suggest some other long-term measures, and those may

also be considered by the CAQM and, if found feasible, may be

included in the next supplementary report.

5.  In addition to the long-term measures, the CAQM has, after

careful  deliberations  and  in  view  of  the  persistently  poor  air

quality in the NCR region, recognised the need for decongestion at

Delhi border entry points and for the timely adoption of advanced
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automated  MLFF  technology,  and  has  made  the  following

recommendations:

“i. MCD  to  ensure  installation  and  full
operationalization of a barrier-free Multi-Lane Free Flow
(MLFF) System, integrated with RFID and Automatic Number
Plate  Recognition  (ANPR),  at  all  126  toll  collection
points by October 2026, with a view to avoiding vehicular
stoppage and reducing congestion at Delhi’s border entry
points.

ii. In the event of failure to operationalize MLFF by
the stipulated timeline, MCD may, be directed to, restrict
toll collection at the nine identified toll plazas only
from vehicles liable to pay ECC during the peak winter
months  from  November  to  January,  which  generally  see
monthly average AQI of more than 300. All other vehicles
passing through these nine identified toll plazas may be
exempted from payment of toll during the month of November
to January, until MLFF becomes fully operational.

iii. MCD  to  ensure  that  all  toll  and  ECC  collection
infrastructure is located strictly within its territorial
jurisdiction. Upon such compliance, the issue raised by
GMDA regarding toll collection within its jurisdiction at
Rajokari, NH-48, will get resolved.

iv. The  Commission  observes  that  MCD  toll  rates  have
remained unchanged for a considerable period. Further, ECC
rates fixed by the Hon’ble Supreme Court have also not
been revised since 2015. Given the tendency of commercial
vehicles to pass through Delhi to travel lesser distance
and to avoid higher tolls on Eastern/Western peripheral
expressways, a review and rationalization of toll and ECC
rates is suggested to restore their deterrent effect.

v. Further,  ECC  funds  lying  unutilized  also  need
consideration of the Hon’ble Court. It is suggested that
the ECC funds so collected are fully utilized for measures
as directed for by the Hon’ble Supreme Court.”

6. We direct the concerned Agencies, particularly, the Municipal

Corporation of Delhi, to submit their immediate response as to why

these measures be not implemented without any delay. Once again, we

clarify  that  no  objections  will  be  entertained  against  the

recommendations  made  by  the  CAQM.  Furthermore,  the  Municipal
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Corporation  and  other  agencies  of  NCR,  including  those  from

neighbouring States, will only be required to submit the action

plan and timeline by which these directions will be implemented.

7. As regard to the ECC fund, namely, the recommendation nos.(iv)

& (v), the CAQM may submit a separate proposal for its suitable

revision. The NCT of Delhi, on the other hand, is instructed to

submit a plan for utilising the ECC funds that remain unutilised to

implement  the  long-term  measures  or  the  interim  recommendations

made by the CAQM, as outlined above. A separate response in that

regard shall also be submitted to this Court.

8 Post this matter on 12.03.2026.

    

(ARJUN BISHT)                                   (PREETHI T.C.)
ASTT. REGISTRAR-cum-PS                        ASSISTANT  REGISTRAR
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